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| TEM NO 24 COURT NO. 8 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Gwvil)...... /2011
(CC 14467- 14469/ 2011)
(From the judgenent and order dated 29/07/2010 in SA

No. 167/ 2010, SA No. 168/ 2010, SA No. 170/ 2010 of The H GH COURT OF
JUDI CATURE AT ALLAHABAD)

SHAHANSHAL WALI & ORS. Petitioner(s)
VERSUS

STATE OF U. P. & ORS. Respondent ( s)

Wth I.A 1-3 (Cdelay in filing SLP and office report)

Date: 09/09/ 2011 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTICE G S. S| NGHVI
HON BLE MR JUSTICE H. L. DATTU
For Petitioner(s) M. Yati sh Mohan, Adv.

M. E.C. Vidya Sagar, Adv.
For Respondent (s)
UPON hearing counsel the Court nade the foll ow ng
ORDER
Del ay condoned.

Leave granted.

Tag with C A Nos.9165-72 of 2010.

(Satish K Yadav) (Harjinder Kaur)
Court Master Court Master



